
03.03.2025                                                                                                          PRE LOK ADALAT CAUSE LIST 

1 

 

              GROUND FLOOR, ANCILLARY BLOCK, 

            HIGH COURT OF DELHI 
 
 

 

PRE LOK ADALAT MATTERS AT 2:30 P.M. 

 
CLICK BELOW TO JOIN THE VC: 

 

https://dhcvirtualcourt.webex.com/meet/dhcvirtualcourt16 
 

 

 

ITEM 
NUMBER 

CASE NUMBER PARTY NAME ADVOCATE NAME OTHER INFORMATION 

CASES PERTAINING TO PRE-LOK ADALAT 

1 MAC.APP.-461/2014 

CM APPL. 8725/2014 
CHOLAMANDALAM MS GENERAL INSURANCE CO LTD  
V/s PANKAJ JAIN & ORS 

  

SUMAN BAGGA, NAZMA HASAN  

2 MAC.APP.-42/2015 

CM APPL. 662/2015 

CM APPL. 663/2015 

THE ORIENTAL INSURANCE CO LTD  
V/s MITHILESH & ORS 

  

A K SONI  

3 MAC.APP.-696/2015 

CM APPL. 17988/2015 
MITHILESH & ORS  
V/s ORIENTAL INS CO LTD & ORS 

  

KAMAL DEEP, A K SONI  

4 MAC.APP.-496/2016 SHYAM KARKI  
V/s CHANDER PARKASH & ORS. 
  

NARESH GUPTA & ANKIT JAIN, ASHISH 
CHAUHAN 

 

5 MAC.APP.-441/2019 MOHD HASIM  
V/s RAM NIWAS & ORS (BAJAJ ALLIANZ GENERAL INS CO 
LTD) 
  

S N PARASHAR  

6 MAC.APP.-235/2020 

CM APPL. 29295/2020 
CHOLAMANDALAM MS GEN INS CO. LTD  
V/s SMT NEHA SHARMA & ORS. 
  

SUMAN BAGGA, RANDHIR KUMAR  

7 MAC.APP.-63/2021 NIKITA   
V/s MANISH KUMAR & ORS. 
  

SOMNATH PARASHAR  

8 MAC.APP.-88/2021 PANKAJ KOTHARI  
V/s MOHD ARMAAN & ORS. 
  

SOMNATH PARASHAR, SUNDER PARKASH 
JAIN 

 

9 MAC.APP.-97/2021 

CM APPL. 6892/2021 

CM APPL. 9311/2025 

RAJ BALA & ORS.  
V/s NEENA & ORS. 
  

DEVENDRA KUMAR SHARMA, SOMNATH 
PARASHAR, SUNDER PARKASH JAIN, 
SOMNATH PARASHAR 

 

10 MAC.APP.-299/2022 

CM APPL. 17050/2023 
GEETA DEVI & ORS.  
V/s RITESH DABAS & ORS. 
  

SANTOSH KUMAR CHAURIHAA, ASHWANI 
KUMAR SONI 

 

11 MAC.APP.-4/2023 

CM APPL. 294/2023 
RAMA AVTAR ARYA @ RAM AVTAR ARYA AND ANR  
V/s RAKESH BANSAL AND ORS 

  

JATINDER KAMRA, SHWETA SINGHAL  

12 MAC.APP.-600/2024 

CM APPL. 68284/2024 
ICICI LOMBARD GENERAL INSURANCE CO. LTD  
V/s MANSHI SHARMA & ORS. 
  

SANDEEP JHA  

13 MAC.APP.-628/2024 MANSHI SHARMA  
V/s SAHID MALIK & ORS. 
  

VARUN SARIN  

14 MAC.APP.-57/2025 LALIT MOHAN  
V/s SIDDHARTH PANDEY AND OTHERS 

  

PANKAJ GUPTA  

15 MAC.APP.-151/2015 SHRI NAVEEN SAPRE  
V/s ICICI LOMBARD GENERAL INSURANCE COMPANY LTD 
& ORS 

  

PRASHANT SHUKLA, J P MALVIYA, SUMAN 
BAGGA & ASSOCIATES 

 

16 MAC.APP.-319/2017 RENU SHRIVASTAVA  
V/s PRAMOD KUMAR & ORS (IFFCO TOKIO GENERAL 
INSURANCE COMPANY LTD) 
  

O P MANNIE AND MANISH MAINI, SUMAN 
BAGGA 

 

17 MAC.APP.-77/2021 SONIYA UPADHYAY  
V/s TEJ SINGH & ORS. 
  

BACHCHA PRASAD SHUKLA  

18 MAC.APP.-249/2024 REKHA & ORS.  

V/s PARUL TANEJA & ORS. 
  

NAVNEET GOYAL  

19 MAC.APP.-357/2024 

CM APPL. 39851/2024 

CM APPL. 45864/2024 

LIBERTY GEN INS CO LTD  
V/s NAJMA & ORS. 
  

ASHWANI KUMAR SONI, BIJAY KUMAR  

 

HIGH COURT OF DELHI           REGISTRAR(LISTING) 

01.03.2025 
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